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No. 164

The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair:

Financial Business:

Medium Term Fiscal Policy & Strategy Statement with Medium Term Fiscal
plan 2025-2026 to 2027-2028, Final Statement of Supplementary Demands for
Grants in the Budget for the financial year 2024-25, Fidelity Certificate of Kerala
Infrastructure Investment Fung Board for the financial year 2023-24, and
Economic Review 2024 were laid on the table by Shrji X, N. Balagopal, Minister
for Finance, Then the Minister for Finance delivered his speech presenting the
Budget for the Financial Year 2025-28,

The House adjourned at 11.35 am. to meet again at 9,00 a.m on Monday,
February 10, 2025

DR. N. Krishna Kumar,
Secretary.




